
RAJYA SABHA [3 December, 1999] 

(c) M/s Guascor India Private Ltd. have recently applied for new 
allocation of 0.075 MMSCMD of gas for its Power Plant proposed to be set 
up in Tripura. 

Adulteration in Petroleum Products 

380. SHRI KRISHNA KUMAR BIRLA: Will the Minister of 
PETROLEUM AND NATURAL GAS be pleased to state: 

(a) whether Government propose to launch a special mission to root out 
adulteration in diesel and other petroleum products; 

(b) if so, the details thereof; 

(c) whether the adulteration in diesel, petrol or in other petroleum products 
have been increasing day by day; and 

(d) the steps taken by Government to provide petroleum products free 
from 
adulteration? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM 
AND NATURAL GAS (SHRI E. PONNUSWAMY): (a) to (d) Oil marketing 
companies carry out regular/surprise checks of retail outlets, to control 
various malpractices including adulteration. In addition, special drives are 
launched by the oil companies both on their own and also under direction of 
Government from time to time to check malpractices. The prevent 
adulteration various steps like blue dyeing of kerosene (PDS), furfural 
doping, filter paper test, stock reconciliation, checking of retail outlets by 
mobile laboratories, etc. are taken by oil companies. 

Study on reserves for Joint Ventures 

381. SHRI SANTOSH BAGRODIA: Will the Minister of PETROLEUM 
AND NATURAL GAS be pleased to state: 

(a) whether Government are aware that reserve for most of the joint 
venture oil fields have been doubled or tripled after going in to the hands of 
private operators; and 

(b) who conducted the study on the reserves earlier and now? 

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM 
AND NATURAL GAS (SHRI E. PONNUSWAMY): (a) Reserves of some 
of the fields awarded to Joint Venture (JV) companies have increased while 
these have decreased in case of some other fields.' 

(b) The reserves before the award of these fields were assessed by the 
National oil companies, Oil and Natural Gas Corporation Ltd. (ONGC) and 
Oil India Limited (OIL). At present, reserves of JV fields are assessed by 
operators and reviewed by Director General of Hydrocarbons in consultation 
with them. 
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